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Shri M. C. Shah: There were many
difficulties even in granting this con-
cession to the employees of the Posts
and Telegraphs department, in ac-
counting. There may be innumerable
accounts that would be operated upon
and so, the trouble to be taken will
not be commensurate with the bene-
fits to be gained. Therefore, in the
first place, we were not agreeable
to that. But, the matter was further
examined and this concession was
granted. If other employees come for-
ward with the demand, it will be
given due consideration.

Shrimati Renu Chakravartty: In
view of the fact that small savings
schemes are being publicised for the
Five-year Plan, may I know whe-
ther such schemes can be used for
this case also?

Shri M. C. Shah: We are prepared
to consider the demand if made.

Shri Muniswamy: May I know whe-
ther the hon. Minister is in a posi-
tion to tell us whether the Extra-de-
partmental staft of the Posts and
Telegrapbs department will also be
allowed to get the benefit of this
concession?

Shri M. C. Shah: This questions re-
lates to Class IV employees. All em-
ployees of class IV have been given
the benefili of the General Provident
Fund on a voluntary basis. There is
no question of Ex-departmental
staff.

Shri Muniswamy: There was a de-
mand by the Extra-departmental
Union to grant such.beneﬂts.

Mr. Deputy-Speaker: Are they class
IV people? Next question.
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The Deputy Minister of Home
Affairs (Shri Datar): (a) Yes.

(b) Government are keeping them-
selves informed of the activities of
the Jamait-i-Islami. Appropriate
action will be taken whenever it be-
comes necessary.
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FOREIGN FIRMS

*1234. Dr. Lanka Sundaram: Will
the Minister of Finance be pleased to
state:

(a) the procedure for foreign ﬁrms
to sell their undertakings to Indian
nationals;





